. FORMA -
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF LARK LOGISTICS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of Corporate Debtor LARK LOGISTICS PRIVATE LIMITED
2, Date of incorporation of Corporate Debtor 31.08.2006
3. Authority under which Corporate ' Debtor is | Registrar of Companies-Delhi-
incorporated / registered
4. | Corporate Identification No.of *Corporate | U63090DL2006PTC152804
Debtor
5. | Address of the registered office and principal | Registered office:
office (if any) of_corporate debtor 519, 5th Floor, 12 Osian Building, Nehru Place,
New Delhi-110019, India
6. | Insolvency commencement date in respect of | 20.06.2022 (Order received on 23.06.2022)
Corporate Debtor
7. | Estimated date of closure of insolvency | 20/12/2022 i.e. 180 days from the date of receiving
resolution process of Order Copy
8. | Name and registration number of the | Pramod Kumar Gupta
insolvency professional acting as interim | Reg.No.
resolution professional IBBI/IPA-001/1P-P01329/2018-2019/12075
9. . | Address and e-mail of the interim resolution | Address: B-1/10, Lower Ground Floor, Hauz
professional, as registered with the Board Khas ,South,New Delhi, National Capital
Territory of Delhi- 110016 .
E-mail: variety.financial@gmail.com
10. | Address and e-mail to be used for | Address: B-1/ 10, Lower Ground Floor. Hauz
correspondence with the interim resolution | Khas, South New Delhi, National Capital
professional : Territory of Delhi-110016
E-mail: cirp.larklogisticsiiegmail.com
11. | Last date for submission of claims . 07.07.2022 i.e. 14 days from the date of receiving of
Order copy.
12. | Classes of creditors, if any, under clause (b) of | No class of Creditor could be determined at this
sub-section (6A) of section 21, ascertained by | stage
the interim resolution professional _
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and Web link: o :

(b) Details of authorized representatives
are available at:

https://www.ibbi.gov.in/home/download

Physical Address: B-1/10, Lower Ground
Floor, Hauz Khas, South New Delhi, National
Capital Territory of Delhi-110016 J

Notice is hereby given that the Hon’ble National Company Law Tribunal Delhi Bench has ordered the
commencement of a corporate insolvency resolution process of the Lark Logistics Private Limited on

20.06.2022.
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The creditors of Lark Logistics Private Limited, are hereby called upon to submit their claims with
proof on or before 07.07.2022 to the Interim Resolution Professional at the address mentioned against

entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class [specify class] in Form CA. Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

The submission of proof of claims should be made in accordance with Chapter IV of the Insolvency
and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations
2016. The proof of claims is to be submitted by way of following specified forms:

Form B for claims by Operational Creditors except Workmen and Employees;

Form C for claims by Financial Creditors;

Form CA for claims by Financial Creditors in a Class (under the Real Estate Project)

Form D for claims by workmen and Employees;
Form E for claims by Authorized Representatives of Workmen and Employees

Form F for claims by Creditors other than Financial Creditors and Operational Creditors.

\‘,1, L .‘ \.
Reg. No. IBBI/IPADOLAL 1329/2018-2019/12075

Date: 24.06.2022
Place: Delhi
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‘ :h d I d F' 1 1 PUBLIC ANNOUNCEMENT
OIa ma n alaim InveStn‘!tent an Inance Com pa ny LI m Ited (Under Regulation 6 of the Insolvency and Bankruptcy Board of India
Chﬂlﬂ Corporate Office: No.2, Dare House, 1 _Floor, NSC Bose Road, Chennal_— 600 001. ] (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
Bitan & hokies. BE Branch Office : 1st & 2nd Floor, Plot No.6, Main Pusa Road, Karol Bagh, New Delhi - 110 005. Sudhir Tomar M.No. 9818460101 .
¥ il g \ N\ ON O
PUBLIC NOTICE FOR AUCTION CUM SALE (To be treated as notice u/s 8(6) ) LARK LOGISTICS PRIVATE LIMITED
Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of Cholamandalam Investment and Finance Company Limited, underthe 1./ Name of Corporate Debtor LARK LOGISTICS PRIVATE LIMITED
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 for the recovery of amount due from borrower/s, offers are invited by 2.| Date of Incorporation Of Corporate Deblor] 31.08.2006
the undersigned in sealed covers for purchase of immovable property, as described hereunder, which is in the Possession on, 'As is where is basis' 'As Is What Is Basis' and 3. Authority Under Which Corporate Deblo Re;gis.trar of Companios Dalh
'Whatever Is There Is Basis' particulars of which are given below:- Is Incorporated / Registered
- i 4| Corporate Identification No.of Corporate U63090DL2006PTC152804
S.N. Borrower(s) / Demand Notice o R e Jotal Loan Type of Debtor
Description of the Immovable property RES€rve Money Outstanding f
Co-Borrower(s) Date and Amount Price y Possession 5. Address of the Registered Office and Registered office: 519, 5th Floor, 12 Osiar
Deposit Principal Office (if any) of Corporate Debtof Building, Nehru Place, New Delhi-110019, India
1. IioaR él/-lclll\\lghugh )ég:gaHEoooooz39351) |705-10-2020 T PREMISES/UNIT  NO.FF-5 MEASURING — 912.78 Rs.35,00,000/- Rs.3,50,000/- ?Rs 2,28_1_82,230.44/- T PHYSICAL 6. Insolvetncfy CcommePceDml(itnt date in | 20.06.2022 (Order received on 23.06.2022)
. ' _ ) 1,94,21,051.30/- SQ.FTS IN BLOCK-C, SITUATED AT 'OMEX PLAZA" | [Rupees Thirty Five [Rupees Three =(Rupees Two Crore respect of Corporate Debtor
BN ETY EDUCATION SERVICES. pur L, Curaaon, Haryana-122001. 1 g o< One Crore Ninety | VILLAGE FAZILPUR, JHASRA & GHASOLA, SOHNA|  Lakh(s) only] Laknh Fifty | Twenty Eight Lakh Eighty T Estimatod date of coaure of meanvency | 207122022 1o, 180 days fom e e o
At: NO 1 3RD FLOOR JRISHNA MARKET KALKAJI, NEW DELHI-110019. Four Lakh(s) Twenty One | ROAD. GURGAON: Thousand Only] Two Thousand Eight resolution process receiving of Order Co
3. AJAY SINGH CHAUHAN, Thousand Fifty One & Paisa ' Hundred Thirty And Paisa E — : i
At: House No 31 Block G 1st Floor Palam Vihar Gurgaon, Haryana-122001. Thirty Only] Four Four Only) as on 8. INamle andPre?lstrgt|or|1 n;J.mber Ioft the ;ramr‘c;d Kumar Gupta
21-06-2022 nsolvency Professional acting as Interin] Reg.No.
Resolution Professional IBBI/IPA-001/IP-P01329/2018-2019/12075
2. II__i)EBél/:gEl\_llgé(l)‘lgdo)égEE?SmOOOZQS2967, XOHEDET00003075056, 13.09.2021 Allthat piece and parcel of the property  bearing No. 99 02300/- Rf;iﬁ’iﬂ;".ﬁ’iﬂé' Rs. 1,22,85,147.81/- PHYSICAL o] Address and e-mail of the Interiml Address: B-1/10, Lower Ground Floor, Hauz Kha
1. RAHUL GARG 1,08,10,247.09 A-30/2, area measuring 80 sq.yds built on Old Plot R 190, \ ] krljw " (Rupees One Crore Resolution Professional, as registereq ,South,New Delhi, National Capital Territory of
2. NIKHIL GARG [Rupees One Crore Eight | No. A-31/4, out of Khasra No.384/2(2-7), situated NL:EeeeLZkrI]r(f;y Thc?usan <j|r]§r?ll | E‘Nen'lt% Two Lj'g‘ Eighty with the Board Delhi- 110016 E-mail: variety.financial@gmail.com
2- glI!IXII\ITI;\ER BHAN Lakh(s) Ten Thousand Two | at Village Maujpur, in the abadiof Shastri Marg, Gali only] Y Hll\jﬁ dregu::: ty Sn:ven 10| Address and e-mail to be used for Address: B-1/10, Lower Ground Floor, Hauz Khas
1t0 4 Above At 1 NO A-30/2 SHASTRI MARG GALL NO.1 MAUJPUR DELHI II;Iu_ndrsq Fo(;tyI Seven & No.01, Maujur, Illaga Shahdara Delhi  which is And Paisa Eight One correspondence with the Interim South New Delhi, National Capital Territory of Delhi
'NEW DELHI -110053 aisa Nine Only] bounded as under East - Property of Sh Shyam Singh, Only) as on Resolution Professional 110016 E-mail: cirp.larklogistics@gmail.com
ls\lt:%glll;lchRagllls\lRSOAD MAUJPUR NORTH EAST DELHI ,NEW DELHI- 110053 West - Property of Tila'k Ram, North - Gali 10'ft, 21-06-2022 11| Last date for submission of claims 07.07.2022 i.e. 14 days from the date of receiving of Order copyj
South - Property of Other's 12} Classes of creditors, if any, under clause(B No class of Creditor could be determined at this
3. Loan A/c No. XOHEEDL00002737028, XOHEEDL00002837338 and 17.03.2022 "All that piece and parcel of the property bearing| RS-1,70,00,000/+ Rs.17,00,000/+ Rs. 1,13,67,044.58/-  Symbolic gfiﬁb'lsﬁd!o“ga) fft.seCtP'O”fmaaSC?“a'”e‘ stage
XOHEEDL00004220746. ) Rs. 1,04,69,714.28/- | House New No.16, Outof Khewat Khata No.84/92 [Rupees OneCrore  [Rupees | (Rupees One Crore S o
1. LAXMAN TANWAR [Rupees One Crore Four : - ) . Seventy Lakh(s) = Seventeen Lakh  Thirteen Lakh Sixty Names of Insolvency Professionals identified tg Not Applicable
AT: H.N-16, TIGHRA SEC-57, GURGAON, HARYANA-122001 Lakh(s) Sixty Nine Musthtil No.16 Kila '}'0'3/ ! (|1 3), 4/2 Min (4-12), area only] Only] | Seven Thousand Fourty act s Authorised Representatve of rediors i
2. RAJESH B @ RAJESH Thousand Seven Hundred | Measuring 1 Kanal-8 Marla 7 Sarsai, (870 Sq. Yds.) Four and Paisa Five Eight aclass (Three names for each class)
3. KAVITA S @ KAVITA Fourteen & Paisa Twenty | Village Tigra Tehsil & Distt. Gurugram, Haryana., Only) as on RelevaniF q — : —
g. WQN;@R%AWANI Eight Only] hereinafter referred to as the said property”. 21-06-2022 il gggDeetaei?/sagf al?trf:g?ifgd representatives meyt;!?a'mm%ﬁ}?g"fgwr/g??frﬁowmoads
270 5 AT: H.N-16, TIGHRA SEC-57,GURGAON, HARYANA-122003 are available: (F:Ioo_? III_?uz{(has,f SDOlllrt]h 2\11%% ?éelhi, National
6. FLEX FITNESS GROUP apital Territory of Delhi-
AT: SHOP NO0-2, TIGHRA SEC-57 GURGAON, HARYANA-122003 Notice is hereby given that the Hon’ble National Company Law Tribunal Delhi Bench has ordereq
Z;I_BEANHI’E P?ILGHRA SEC-57 GURGAON. HARYANA-122003 the commencement of a corporate insolvency resolution process of the Lark Logistics Private
: H.N-16, -57, , - Limited on 20.06.2022.
f 1 f f f f 1 - Th it f Lark Logistics Private Limit h Il t it their clai ith
4. Loan A/c No. XOHEEDL00001653016. ) 12.06.2021 ALL THAT PIECE AND PARCEL OF HOUSE NO. Rs.26,00,000/- Rs.2,60,000/- Rs,57,56,352.82/- | Symbolic pro%frfr?'oﬁrigfor:r07_8??;6‘;2 ate Limited, are fereby caled upon to submil el claims Wl
1. MANOJ KUMAR SHARMA Rs. 48,11,405.52 DC822(OLD NO.95) ADMEASURING 150 SQ.YDS [Rupees Twenty [Rupees. Two | (Rupees Fifty Seven lakh against entry No. 10.
QTNII?EL%I\ZIII gﬁiﬁﬁiOLONY’ FARIDABAD, FARIDABAD- 121001 [EITelJVF;eI']eFI';thS?;E:ngE)LIIfkh(S) SITUATED IN THE LAYOUT PLAN OF SixLakh(s)only] ™ Lakh j'xéy V] ::'fty dSD:j?fot;s'l?nd Xh(rjee The financial creditors shall submit their claims with proof by electronic means only. All other creditorg
: ousand Unly} Hundred Fifty Two An may submit the claims with proofin person, by post or by electronic means.
« DC- - - ] . VAKAMAUJADABUA, TEHSIL&DISTRICT FARIDABAD, . . y p p Dy p y
AT: DC-822, DABUA COLONY FARIDABAD- 121001 Hundred Five & Paisa Fifty HARYANA Paisa Eight Two Only) as Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
Two Only] ' on 21-06-2022 authorised representative from among the three insolvency professionals listed against entry No.13
5. L M eDE0y1372050) GG PROPERTY ADMEASURING 16745 SQNTRS, RSADO0000/| IAUANOT R 54 gpoua e - Symbollc| | OB s s G Nt
. Rupees One Crore Rupees i \
2. REETA GUPTA 3. PARUL GUPTA 4. CHANCHAL GUPTA Rs. 1,21,80,580.62 BEARING PLOT NO. IIA/164, SITUATED AT NEHRU [RUP [Rup (Rupees One Crore Fifty The submission of proof of claims should be made in accordance with Chapter IV of the Insolvency
[Rupees One Crore Twenty Forty Lakh(s) only] Fourteen Lakh | Four Lakh Eigh
ghty Eight . . )
5. MUKESH GUPTA 6. M/S. ANAND BROTHERS 7. DEEPAK GUPTA | (| akh(s) Eighty NAGAR, GHAZIABAD, U.P. only] Thousand Nine Hundred and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations

8. YOGESH GUPTA 9. M/S. JEEVAN RAM RAMANAND 2016. The proof of claims is to be submitted by way of following specified forms:

All Above AT: PLOT NO.II-A-164 NEHRU NAGAR, GHAZIABAD, U.P- 201001 E%%‘ijagdpgi';’; ;)‘jtr;d;‘\ffo g‘:ee And Pazisla g‘go Six Form B for claims by Operational Creditors except Workmen and Employees; Form C for dlaims by Financia
Only] nly) as on 21-06- Creditors; Form CA for claims by Financial Creditors in a Class (under the Real Estate Project) Form D fof
y 2022 claims by workmen and Employees; Form E for claims by Authorized Representatives of Workmen ang
6. | Loan A/c No. XOHEDET00001948896) 110.06.2021 "LAND ADMEASURING 37.5 SQ.YDS, (SAID PORTION) Rs.33,00,000/- Rs.3,30,000/- Rs.59,45,002.83 /- | Physical Employees ; Form F for claims by Creditors other than Financial Creditors and Operational Creditors.
%. g}\sévxmrpiﬁllj} Rs. 4955023.78 PART OF PROPERTY NO. IX/4609, ADMEASURING 75  [Rupees Thirty [Rupees | (Rupees Fifty Nine Lakh Pramod Kumar Guspdt/a
P NP L?#file\fe?;tgu':;% Léﬂmf:rgg SQ. YDS, OUT OF KHASRA NO. 164 & 165, SITUATED ~ Three Llakh(s) Th_Threthakh I ony Five gih‘;‘f%:‘fegm Date: 24.06.2022 Interim Resolution Professional
3. M/S PAUL MFG WORKS Three & Paisa Seventy Eight AT ABADI GALI NO-4, AJIT NAGAR, GANDHI NAGAR, only] irty Iousan Only) as ong Place: Delhi Reg. No. IBBI/IPA-001/IP-P01329/2018-2019/12075
At: IX/4656 GALI NO-2 WEST SEELAMPUR AJIT NAGAR , NEW DELHI-110031 | o1 IN THE AREA OF VILLAGE SEELAMPUR ILLAQA Only] 21}'06_2022
4. DURGA PARSAD SAMANTA SHAHDARA, DELHI- 110031; WHICH IS BOUNDED AS e -
At: 9/5562 GALI NO-8, OLD SEELAMPUR GANDHI NAGAR, NEW DELHI UNDER:- EAST: OTHERS PROPERTY. NORTH: POSSESSION NOTICE D CB B AN K
: ’ i ! I (As per Appendix IV read with rule B{1)
81:?2 P:F({chg:;;w WEST: GALIL, SOUTH: of the Security Interest Enforcement Rules, 2002)
| | | _ | | | | Undersigned the Authorized Officer of the OCB Bank Limited under the Sacuritization and
7. I).(0(§1|r_1I é/DCENI%(%%3);8;'?1)5(%0:303211000%3085oli%()z%aEﬁ::gggfos;ogoodow288 17.01.2022 Property No.1: School Site Nursery School (NS-02) Rs.:IBSIOOT’r?OOI 3 RSFi33r5°rT°h9°/ " Rs.4,99,16,468.62/- = Symbolic Reconstruction of Financial Assets and Enforcemant of Security Infarest Act 2002 and in
XOHEDEI00003192176) ' ' | Rs, 4,77,00,371.11 area measuring 0.277 Acres (1340.68 Sq.Yds) with| [ Cﬂgfsﬁrhirtrse [ 'Il:lf?rieesLaklf:ty (Rupees Four Crore gxarcise of pawers conferred under section 13(2) read with rule 3 of the Secusity Interest
1. DIGITAL RETAIL [Rupees Four Crore Seventy constructed area 8687 Sq.ft , situated in Block-H, Five Lakh(s) only] | Fifty Thousand Ninety Nine Lakhs Sixteen (Enforcement) Rules, 2002 issued demand notice undar section 13(2) of the said Act, 2002,
At: 97, 2ND FLOOR, BAJAJ HOUSE, MARKET, SOUTH DELHI, DELHI — 110019, | S€ven Lakh(s) Three South City-II, Phase-I, Sector-49, Gurgaon which is Y only] g_housEa_ngtFouc; Eu_ndrse_d calling upon the borrowars / co- borrowers as mentioned in column no. 3 to repay the
. E . ounded as under, East — Road, West — RPS School, amaunt mentionad in the said Demand Notice within 60 days from the date of receipt of the
2. NEERAJ JAJU e ot ]O”e & bounded as und d hool ey = ) e t mentioned in the said Demand N ithin B0 days from the date of receipt of th
At: 2ND FLOOR, 97, BAJAJ HOUSE, MARKET, SOUTH DELHI, DELHI — 110019. | @!sa Eleven Lnly North — Ram Rahim Ashram, South — Vacant Plot 30004 zyozz said notice.
3. SHREE NARSINGH EDUCATION -04. T
CONSULTING PRIVATE LIMITED Property No.2 : Entire Second Floor (without Terrace Rs+1,51,00,000/- Rs.15,10,000/-] 1.l . 2
at: PLOT NO-45 PARKING BLK-BQ, MARKET, North West Delhi, Delhi — 110088 - : : .| [Rupees One Crore [Rupees Loan Account Borrower / Co-Borrower Symbeolic
4. ANURAV JAJU Rights), of Property bearing No.E-122 area measuring L™ ) Hn.: Possassion
At: HOUSE NO-E-122,2ND FLOOR, GREATER KAILASH-1, NEWDELHI-110048 208 sq.yds, Block -E, situated at Greater Kailash Part-1, P One Lakn(s) | Fifteen Lakn ' =T . . ]
5. RITU JAJU ' ' ' New Delhi which is bounded as under. East — Plot No. E- only] Ten Thousand 1| DRBLAMBO0483455 | Dinesh Sudan, Manish Kumar, Pooja Sharma | 21/6/2022 |
- | y ! : Only]
. [Fa = i e
At: BQ-45, Shalimar Bagh, New Delhi-110088. Road 04-09-2021 & Rs. BE9336.39 |
8. |Loan A/c No. XOHEEDL00001427100 & XOHEDET00001922085) | 08.11.2021 ALL THAT PIECE AND PARCEL OF THE PROPERTY Rs. Rs. Rs. 1,23,83,401.09/- = Symbolic Description of Secured Assets: H, N. 2271, Subhash Nagas, Bakiey, Ambala - 134007
:’-NLI?JS V?IIS\BIWANI KUMAR AHUJA THROUGH ITS LEGAL HEIR (DETAIL FRS- 1r181(2)2r520-5 MEASURING HALF PORTION OF PLOT I-35, MEASURING | 1,25,00,000/- = 12,50,000/- | (Rupees One Crore FHnyang
\upees Une Lrore 100 SQ. YDS. OUT OF KHASRA NO.68, SITUATED IN THE|  [Rupees One [Rupees Twelve | Twenty Three Lakhs 2 | DBLAINEDO4EO3S Vilay Kumar Ritw Devi H 62027
g- i:“'\v":["m SJI-:\UJA Elght%?n Lakfé(ss)_ T\genay ! AREA OF VILLAGE -SARAI PEEPAL THALA, NOW ABADI| Crore Twenty Five|  Lakh Fifty | Eighty Three Thousand | il : S—
4.AHUJA CEMENT AGENCY F;vrc;y e e grr]“;]e KNOWN AS MAHINDRA PARK, DELHI Lakh(s) only] | Thousand Only] | Four Hundred One and Date of Demand Notice & Amount in demand Natice (Rs.):
All Above At: I-35 GALI NO-34 MAHENDRA PARK ADARSH NAGAR, NEW DELHI - zasli)anNZH;eOOanl())ZZ 04-09-2021 & Rs. 64691140/
_110033 _ _ _ _ _ o | Description of Secured Assels: Land Measuring 2.5 Marla, House In Village Garhi Jattan |
9, |Loan A/c No. XOHEEDL00001427100 & XOHEDET00001922085) 31.07.2020 Plot No. 1 (Measuring 500 Sq. Yds. Khasra No. Rs. Rs. Rs. 1,60,46,365.71 Symbolic Tehsil indri Distt Kanal Karnal - 132041 Haryana
1. MAN MOHAN SINGH Rs.1,83,43,041.67 /- 94/23), Block-B-, Baba Colony, Delhi 1,20,00,000/- 12,00,000/- | (Rupees One Crore Sixty : R i I
2. JYOTI SINGH [Rupees One Crore Eighty [Rupees One Crore [Rupees Twelve | Lakhs Forty Six Thousand d | ORBLKANOO48594e Kuldgep Sinoh, Mandgep Kaur | Gk EDEE.
Above at: HOUSE NO'94/23, PLOT NO'1,2,3, DELHI-110084 Three Lakh(S) Forty Three Twenty Lakh(s) Lakh Only] Three Hundred SlXty Five ﬂm ol Demand HM'E‘E & Amoun! in demand Molice !HSI
Thousand and Forty One only] and Paisa Seventy One 14-01-2022 & As. 562391.36 /-
and Paisa Sixty Seven Only] Only) as on 25.06.2022 PEF ? :
Description of Secured Assets: Gali No. 7, Durga Durga Basli, Phoosgarh Road, Karnal,
_ | _ _ _ _ { karnal - 1320071, Haryana
10. IiC_JaSnOAI‘E, T(%JAOEEEDLOOOOHOIG%) ;:'1122120013 379.42)- BEARING NO.D-774 BUILT ON PLOT NO. 593 AREA ﬁﬁ;égsof\ﬁr?:t{/- Rfégé‘;ggol\z:é- &s: t':sséii'gfo?;ésglﬂty Symbolic 4| DRELPLCOD4E0224 Ramiesh Kumar, Mrs. Bhagwati | 21/6/2022 |
At: H.NO. 1/45, GULAB VATIKA LONI, Uttar Pradesh — 201102 [lepe’es 6ne'Cror.e Forty ADMEASURING 100 SQ.YDS. OUT OF TOTAL 200 Four Lakh(s) only] Lakh Forty FivepLakh Thirty ThreéJ Date of Demand Notice & Amount in demand Motice (Rs.)
Also At: PROPERTY NO. D-774, PLOT NO.593 GALI NO.3, ASHOK NAGAR, Lakh(s) Nineteen SQ.YDS. OUT OF KHASRA NO.660 BLOCK-C SITUATED Thousand Only] Thousand Eight Hundred o o
SHAHDARA DELHI — 110029 T A T indreq | AT VILLAGE SABOLI ABADI KNOWN AS GALT NO.3 y Fift‘;“?f]rr‘ee o flundre 20-01-2020 & As. 114413595/ |
B AT LONL, LTaAR PRADESI . S0t T T irUR COLONY Seventy Nine & Paisa ASHOK NAGAR ILLAQA SHAHDARA DELHI Eighty Eight Only) as on Description of Secured Assets: 2960 Singhpura Colony, Barara Ambala Barara - 133201
2. INDRESH ' Twelve Only] 21-06-2022 Haryana |
AT: H.NO. 1/45, GULAB VATIKA LONI, UTTAR PRADESH- 201102 SEARING NO.92-A AREA ADEASURING 140 5Q.105, Rs.39,00,000/- Rs.3,90,0007- 5| DRBLAMBO0444148 Rajiv Kumar, Mrs. Neetam | 21/6/2022
OUT OF KHASRA NO. 821/2/1 SITUATED INTHEAREA  [Rupees Thirty | [Rupees Three Date of Demand Motice & Amount in demand Matice (Rs.):
OF VILLAGE BEHTA HAZIPUR COLONY KNOWN AS N'”%r';ﬁl';h(s) Th';i';gr']\g”gtzly] 04-09-2021 & Rs. 1973432 60/-
GALL NO.5 HANUMAN KHAND GULAB VATIKA Description of Secured Assels: H. No. 26A. Situated at new Janakpuri Ambala Cann
PARGANA LONI TEHSIL & DISTRICT GHAZIABAD Ambata - 133001, Haryana
UTTAR PRADESH | ; | T
6] DRHLKANOD4YES14 Anil Kumar, Mrs, Neelam | 21762022

11./Loan Account No. - XOHEEDL00002593577 and HEO2EDL00000001629) | 16.03.2022 Rs. 7,67,50,991.74 /- Symbolic

PROPERTY: -1 All that piece and parcel of the Unit Rs. 5,60,00,000/- Rs.56,00,000/- Date of Demand Notice & Amount in demand Nofice (Rs.):

Borrower & Co-Borrowers:- - X et . . ) [Rupees Seven Crore SR e

Rs. 7,67,50,991.74 /- No.58 at NHPC Executives Sahkari Avas Samiti Ltd in [Rupees Five Crore  [Rupees Fifty Sixtv Seven Lakh(s) Fi 17-11-2021 & Rs. 17559497 .32 /-
PRASAD o LEGRLHEIR BETNG SON OF LATE YOGERDRA o akn(ey - ™ | o Gremter Noida, District Gautam B Nagan Utta Y 2K onlv) - Six Lakh Only] Thousand Nine Fundred 'Description of Secured Assets: Khata No. 10B6/2305, Khasra No. 10176/4436 5-16 naw
2. ASHWINI KUMAR LEGAL HEIR BEING SON OF LATE PRATIMA Tﬁ\clairs\,ar?d I\l(i?n)e Li?ndred Pradesh ' % gé'l‘ztg’n?ggu%opi'@? a5 orl bahadur chand colony ward no. 16 Gali No. 6 shivi colony Karnal , kamal 132001 Haryvana
PRASAD Ninety One & Paisa 7| DBLARAPO0523502 |Balvinder Singh, Kulwant Kaur , Gurmest Singh | 22/6/2022 |
3. ASHWINI KUMAR . . Seventy Four Only] PROPERTY: -2 Rs. 1,50,00,000/ - Rs.15,00,000/ 15.03.2022 I 00523592  [Balvindar Singh , Kulwa ur, Gurrnest Sing ;c!E'.‘E'. a2
Above At: Plot No.58, Pocket-P-4, NHPC Society, Near Jalvayu Vihar Appt, Al that piece and parcel of the land khatauni No.1137 [Rupees One Crore [Rupees Fifteen Date of Demand Notice & Amaunt in demand Notice (Rs.): 25-10-2021 & Rs, 2453270)-
Greater Noida, Uttar Pradesh — 201310 (according to khatauni 1417 to 1422 fasli) bearing no. Fifty Lakh(s) only]  Lakh Only] == : _
Also, at :- A-42, 2nd Floor, Sec-63, Noida, Uttar Pradesh — 201301 561 da (Old Khasra No.319 min) Area Measuring 0.095 Description of Secured Assets: Property on land measering 17 maria or 510 sq. yard |
Also, at:- 319- E, Saket Colony, Azabpur Kalan, Dehradun-248001 Hzecters (or 0.235 Acre) (Schedule A) Land Khatuni house situated atvill. Bappa behind school tehsil radawr Yamunanagar 135007 Harvana.
Also at: 18724, COMX-AVENUE SARATEGA, CA-095070, CALIFORNIA, USA. Khata No. 1243 (according to khatuni no.1417 to 1412 g | DRELAMBO0492198 Om Parkash, Daya Ran: | 262022 |
Email id- kumarashwini@gmail.com fasli) bearing 561 da (Old khasra No.319 min) Area v Rl ] B B B
4. ASTIN TECHNOLOGY PVT LTD (service through its Principal officer) Measuring 0.095 Hectare or 950 sq mtrs ( or 0.235 Date of Demand Nolice & Amoun in demand Notice (Rs.):
At: Plot No.58, Pocket-P-4, NHPC Society, Near Jalvayu Vihar Appt., Greater Noida, Acre) (Schedule B) & Khatauni khata No.1138 0-00-2021 & As. 1622852 04/~
Uttar Pradesh — 201310 (according to khatauni 1417 to 1422 fasli) bearing | | fe—
Also, at: - ASTIN TECHNOLOGY PVT LTD (service through its Principal officer) khasra no.561 gha( Old khasra No.319 min) area ﬂfﬁﬂﬂﬂ"ﬂﬂ of Secured Assels: 26 Ward No. 11, Golden Park Mahesh Nagar, Amdxala |
319- E, Saket Colony, Azabpur Kalan, Dehradun-248001 measurinf 0.154 Hectare or 0.38 Acre ( But the 133001 Haryana
Also at: Registered Address: ASTIN TECHNOLOGY PVT LTD H-9/9, First floor, Inserted area in the revenue record is 0.1140 Hectare) | T T [ 21mmpan |
Malviya Nagar, New Delhi-110017 Registered email:yprasad45@gmail.com (Schedule C) sittuated at Mauza Ajabpur Kalan, A Bt il bl Shpshee)
5. PRASAD AGRICO INDUSTRIES PVT LTD Pargana Central Doon, Distt Dehradun( Uttrakhand) Date of Demand Notice & Amount in demand Notice (Rs.):22-09-21 & Rs, 1328610 42/ |

(Service Through Its Principal Officer)

At: Plot No.58, Pocket-P-4, NHPC Society, Near Jalvayu Vihar Appt., Greater Noida, Descriplion of Secured Assels: Khewat No. 63, khatauni no. 112, kila no 3/1/1 tellu singh |

Uttar Pradesh — 201310 colony gharavnda The. Gharaunda Karnal 132114 Haryana
Also, at:- 319- E, Saket Colony, Azabpur Kalan, Dehradun-248 001 'Il:li DBLADERODATASTD & Ravindar Kumar, Bagani | #1/6/2022
Also at:- Registered Address Flat no 102, Suresh Apartment North S.K Puri Patna | DBLADEROOS21148

Patna, Bihar- 800013 Registered email- kumarashwini@gmail.com
Date ol Demand Notice & Amount in demand Notice (Rs.):

1). Last Date of Submission of Sealed Bid/Offer in the prescribed tender forms along with EMD and KYC of is 28.07.2022 within 5.00 Pm at the Branch Office:- 1st & 2nd Floor, Plot No.6, Main 03-08-2021 & Rs. 1246254.81/-

Pusa Road, Karol Bagh, New Delhi - 110 005. mentioned herein.Tendres that are not filled up or Tenders received beyond last date wiil be considered as invalid tender and shall accordingly be Description of Secured Assets: Land Measuring 1925 Marla, House In Village
rejected. No interest shall be paid on the EMD. Muradgarh, Tehsil Indri Distt Karnal, Kamal 132041, Haryana |
2. Date of Opening of the Bid/Offer (Auction Date) for Property is 29.07.2022 at the above mentioned branch office address at 10.00 A.M. The tender will be opened in the presence of the 11f DRELYAMOOA1TE92 Bal Krishan, Jasvir Kaur, Badhe Shyam 21/6/2022
Authorised Officer. Date o Demand Notice & Amountin demand Notice (Rs.): ' ' |
3. Date of Inspection of the Immovable Property is on 25.07.2022 between 10.00 am to 3.30 pm. (03-00-2021 & As. 1589320 3%/

4. Further Interest will be charged as applicable, as per the Loan Agreement on the amount outstanding in the notice and incidental expense, costs, etc., is due and payable till its realization. Description of Secured Assets: Plot No. 14 kh. No. 124/11 Ram Kishan Calony, Ambala |
5. The notice is hereby given to the Borrower/s and Co-Borrower/s, to remain present personally at the time of Acution and they can bring the intending buyers/purchasers for purchasing cantt. Ambala - 133001 |
the immovable property as described herein above, as per the particulars of Terms and Conditions of Sale. 12| DRBLYAMOO41910H Kuldeap Kumar, Mrs. Shiksha | 22602022 |
6.The Borrower(s)/Co-Borrower(s) are hereby given 30 DAYS SALE UNDER THE SARFAESI ACT, 2002 to pay the sum mentioned as above before the date of Auction falling which the s =R : e ’
immovable property will be auctioed and balance, if any will be recovered with interest and costs. If the Borrower pays the amount due to Cholamandalam Investment and Finance Company ?g“,; glﬁﬂaﬁ‘"ﬁ?ﬂ;ﬁfﬁ?ﬂm Indemant Nolca (e,

Limited, in full before the date of sale, auction is liable to be stopped.

7. The detail terms and conditions of the auction sale are incorporated in the prescribed tender form. Tender forms are available at the above mntioned branch office. Eﬁf:kr;ﬂfrg néiigfﬁ%‘?;gﬁ:r;g:;' 1¥32. Sttusted i Satatioin Mejerl, Shatiabiad, dist. |

8. The Immovable property will be sold th the highest tenderer. However the Authorised Officer reserves the absolute discretion to allow inter se bidding, if deemed necessary. The property
as mentioned will not be sold below Reserve Price.

The borrowers and co- barrowers having failed fo repay the amount as mentioned in column
no. §, notice is hareby given to them and the public in ganeral that the endarsigned has taken

9.Cholamandalam Investment and Finance Company Limited is not responsible for any liabilities whatsoever pending upon the property as mentioned above. The property shall be auctioned possessions of the property as described herein above in calumn no. 6 in exercise of powers
on ‘As is Where is Basis’, ;As is What is Basis’, and ‘Whatever is There is Basis. conferred an him under section 13(4) of the said Act read with the Rubs 3 of the said Rules,
10.The Total Loan Outstanding amount is not the loan foreclosure amount. All other charges (if any) shall be calculated at the time of closure of the loan. The borrowers in particular and the public in general are hereby cautiened notto deal with the

aloresaid property and any dealing with the said properly will be subject to the charge of the
DCB Bank Limited for the 2mount mentionad therein and further interest and cost thersan.
The Borrower's attantion i invited to provision of Sub saction (B) of section 13 af tha AcL, in
respect of ime available, to redeem the secured assets.

Place: DELHI, NCR Date : 26-06-2022 Sd/- Authorised Officer Cholamandalam Investment and Finance Company Limited Date: 26-G-2022 S

Place: Haryana ftharized Officer

11.The Demand Draft Should be made in favor of ‘Cholamandalam Investment and Finance Company Limited'Only.
For further details, contact the Authorised Officer, at the above mentioned Office address.
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